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Hon . Dr . R.K. Saxena, J.M • 
Hon . Mr . s. Dayal, A.M. ------

OA 801/9,5 

sri N.A. Khan l earned counsel for the 
applicant is present. The grivance , ofthe 
aPPlicant in this matter is that the basis of 
decentrilazation claim which has been approved 
by the Rai lwa y Board . The Examinati on for the 
post of Enquiry Cum Reservation Clerk is going 
to be held at Delhi, which is headquarter of 
Norther n Railways that at the division l eave l 
at Allahabad. It is further contended t hat 
according of this c l ai m. of de- centralisati on if 

l. 

examination is he ld at division leavel and at 
Al l ahabad . The chance ses of the applicant for 
being ~ectedfor the post aEe brighter . It is 
l ast arguerm nt is not apprj ciable . However, 
the notice- s be issued the respondents to exp l ain 
as to why the matter be not admitted . No~ices 1 

be a~o issued to the respondents to sh~v as to 
why the interim relief sought be not granted . 

Let the matter be fix on 30 .08 .95 . /\\'~ 

A .. M .. J .. M. 
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